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. SUBJECT:~

- Indiranagary =~ 7
Bangalore—SGO 038.

Dateds 9JUL 1993

- ,‘:*'_n" RPPLICATION NO(s), 353 °' ’993-_" Ly
“EB.’.:EEED.'E.(..E Venkatesh | ,v/s.. : Reseondenté 1ef Past Mester
e T Gbneraf an

T.A
. 1. - SriP, Venkateah, :
: ED Brench Post Mester,
-T.C.Palya Branch Post foice
Account with K,R,Purem Post’ Office,
~ Bangelore-560 036. ‘

24 Sri P.A, Kulkarni,
o Advocate,No,48,
< §57th. we' Cross,, -
~ 4th Block Rajajinagar,Bangalore-10.

- 3. The Chier Post ﬂaster (General)cenerel
' Kerns taka Circle,Palece Roed B'lore-1,

4; Senior Suderintendent of Post. Offices,
: _Bangalora East Division,eangalore-1.

5. Assistent Superintendent of Post ﬂffices,'
- Bangalore-17. .

6. Sri.M Vesudeve Raa
v ‘Centrel Govt,.Stna. ﬁounsel,
High Boutt Bukdg., !
Bangalore-

‘Baggalore. o . v

Pleasa find enclosed hereu1th a copy of the ORDER/
STAY/INTERIM ORDER, passed .by.this Tribunal in the sbove said
epplicatien(s) on - ———een28-06-93,
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hera Karnataka.
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~ BANGALORE BENCH, BANGALORE

DATED THIS DAY THE 28TH OF JUNE.

BEFORE THE CENTRAL ADMINISTRAT IVE TRIBUNAL

, 1993

Present" HOn ble 3ust1ca e, P Ke Shyamsundar ~Vice-Chairman

Hon ble Nr.U Ramakrlshnan

APPLICATION NO.353/199%

Shri M, Venkatesh,

ED Branch Post Master,
t.C. Palya Branch Post,
Office, Account with
"K.R . Puram, P.C,
Banpalore - 560 036

(-Shri P.AR, Kulkarni - Advocate

Ve,

1, Chief Post ‘Master General(General),
Kafnataka €ircle,
Palaae Road,
Bangalore - 560 001

2, Sénior Superintendent of Post
Offices, Bangalore East Divn.,
Bangalore - 1

3, Assistant Superintendent of

‘Post Offices, -
Bangalore -~ 17

' .( Shri M.V, Rao - Advocate )‘

Member (A)

lpﬁlicant

)

ReSandents‘

This application has come up today

before this fribunal for orders., Hon'ble

Justice Mr,.P.K. Shyamsundar, Vice Chairman made

the Follouing:'

GROER

+

as Branch Ppst Master, T.C. Palya, K.R.

After having heard both sides, uwe
ink it appropriate to direct the Department

n question to continue the applicant in service

Puram,




'

Bahgalore;_till'suchtime-requisite steps

are taken to fill up the pbst reqularly in acbordance
with ruleé. With these.oﬁservations and also . :

in the light of the observations made in O.Aw
No.450/92 disposed off on 22,2,93, this application

stands disposed off finally. No costs,

VICE CHAIRMAN -
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